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IN THE HIGH COURT OF ORISSA : CUTTACK

W.P.fCI No.13403 012015

PetitionerBipini Bihari Pradhan

-Versus-

0pp. PartiesState of Odisha And Others
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Annexure-C.
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the Sub-committees '
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IN THE HIGH COURT OF ORISSA : CUTTACK

W.P.(C^ N0.134Q3 012015

PetitionerBipini Bihari Pradhan

-Versus-

0pp. PartiesState of Odisha And Others

AFFIDAVIT ON BEHALF OF THE COMMISSIONER-
CUM- SECRETARY TO GOVERNMENT, SS&EPD
DEPARTMENT, GOVERNMENT OF ODISHA :

I, Ms. Madhumita Nayak, aged about 50 years,

Daughter of Sri Harihar Nayak, at present working as

Additional Secretary to Government, Social Security &

Empowerment of Persons with Disabilities (SS & EPD)

Department, Odisha, Loka Seva Bhawan, Bhubaneswar,

Dist.: Khurda, do hereby solemnly affirm and state as

follows:

A

"5

That, I am working as Additional Secretary to

Government, Social Security & Empowerment of Persons

1.

with Disabilities (SS & EPD) Department, Odisha and have

been duly authorised to file this Affidavit on behalf of

Government, SocialCommissioner-cum-Secretary to
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Security & Empowerment of Persons with Disabilities (SS &

EPD) Department, Odisha

That, this Hon’ble Court Vide Order dtd. 23.02.2022 in

Paragraph - 5 directed as follows :

2. •

XXXXXXXXX

5. The above suggestion is acceptable to the Additional

Chief Secretary, Health who participated in the virtual

hearing. It is accordingly, directed that:

(i) The Technical Committee will instruct its

Subcommittees or any other personnel authorized by it

to immediately undertake, in next 10 days, visits to the

aforementioned nine Colonies in addition to the three

colonies mentioned in the Para-1 of the order dated

30th November, 2021 and prepare reports of the

present condition of those Colonies.

a

•1, /

• «

(ii) The Resolution dated 23rd February, 2021 will be

implemented in the aforementioned 12 Colonies in the

next 12 weeks. A follow-up visit will be undertaken by

the same sub-Committees/personnel in the week

beginning 9th May, 2022 to ascertain the status of the

implementation of the said Resolution in the

aforementioned Colonies.
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(Hi) The sub-Committees/personne! will, during the

visits, interact with the inmates of the Colonies to

ascertain what kind of rehabilitation measures would

be best suitedfor them.

(iv) A further report of such follow-up visit will be

prepared and placed for consideration of the larger

Technical Committee at least one week prior to the

next date of hearing of this case.

(v) While implementing the above Resolution the

guidelines on the *BH1MA BHOI BHINNAKSHYAMA

SAMARTHYA ABHIYAN’ (BBSA) as revised on 1st

April, 2018 issued by the Government and the

guidelines ‘Sahaya’ issued by the DSSEPWD should

he kept in view.

XXX XXXXXX

'1

That, with regard to the directions contained in

Paragraph-5(i), it is submitted that the Technical Committee

instructed concerned Sub-Committees to visit the Leprosy

Colonies. Though the Hon’ble Court ordered to visit 09

colonies as mentioned in Para-4 of Order dtd.23.02.2022 and

03 colonies as mentioned in Para - 1 of the Order

dtd.30.11.2021 but there are only 11 colonies mentioned in

the Orders (09 colonies in Order dtd.23.02.2022 and 02

1  of the Order dtd.30.11.2021).

3.

colonies in Para

Accordingly, instruction was issued Vide letter No.2020
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dtd. 10.03.2022 (Annexure - A) to visit the following 11

Leprosy Colonies and prepare reports of present condition of
inhabitants living in these colonies.

Jamunda, Katapali, Bargaon in Bargarh

Gandhi Pali, Nayabazar, Cuttack

NeheruPali, Nayabazar, Cuttack

Gandhi Nagar Colony, J.K.Road, Jajpur

Indra Ashram Kulemura, Beheramal, Jharsuguda

Saraswati Colony, Baripada, Mayurbhanj

Durgapur-B,

Sundargarh

Ramakrushnapalli,

Bhubaneswar, Khordha

Jaganath Leprosy Colony, Mancheswar, Khordha

Dharabani Leprosy Colony, Jatni, Khordha

Bapuji Leprosy Colony, Jatni, Khordha

RouColony, Malgodam,

UnKharvel Nagar,

1.

11.

111.

IV.

V.

/
VI.

rkela,
Vll.

it-Ill,
Vlll.

IX.

X.

XI.

That, in compliance to the directions contained in

Paragraph-5(in, it is submitted that the 11 Leprosy Colonies

visited by the concerned Sub-Committees and eligible

beneficiaries were identified to be covered under the

February, 2021 in the stipulated

4.

were

rd
Resolution dated 23

timeline. The benefits received by the inhabitants under

BBSA and SAHAYA have also been mentioned in the said

report.
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The status of implementation of 'An umbrella scheme

for Rehabilitation of Cured Leprosy Persons' submitted by

the district administration are annexed as Annexure-B

Series.

That, with regard to the directions contained in

Paragraph - 5(m\ the Officials during their visit to the

Leprosy Colonies took'note of the rehabilitation measures by

interacting with the eligible Cured Leprosy Persons living in

the Colonies.

5.

f ♦ •*

Copies of the reports submitted by the Sub-committees

filed herewith and annexed as Annexure - C Series.are

#

4 4

That, with regard to the directions contained in

Paragraph - 5(iy\ it is submitted that for the second time, the

Sub-Committees will visit the said 11 Leprosy Colonies in

the month of May, 2022 and submit their reports.

6.<j

That, with regard to the directions contained in

Paragraph - 5fvL it is submitted that while implementing the

said resolution SS & EPD Department will keep in view to

BHIMA BHOI BHINNAKSHYAMA

7.

implement the

SAMARTHYA ABHIYAN’TrBBSA'l as revised on 1
St

APRIL. 2018 and“SAHAYA”.
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8. That, the facts stated above are true to the best of

my knowledge and based on available Official records.

Advocate

5

Cuttack

Date: 1^/05/2022

Certified that cartridge papers are not available.

ADDL. GOVERNMENT ADVOCTE.

Tfift above named <
du»y kJenttfied br Sri

Advo'^s*"
I

tonentts^beii

NOTAli^J^
REQQ,MO./fl

GaVT,»‘
PH: 9W7tJ t273

^1K

Apofears befc

on Doth the co,

are true to the bee.

knowtecigeand beSsf.

'/r/.S.S[^es
us affidavit

D.: V.)
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GOVERNMENT OF ODISHA
Department of Social Security & Empowerment of Persons with Disabilities

/SSEPD

SSEPD-DA4-CASEOP-0003-2021

No ao^i) Dt lO^OB ,

From

Madhumita Nayak, OAS (SAG)
Additional Secretary to Government

To

Collector

(Bargarh/ Cuttack/ Jajpur/ Jharsuguda/ Khordha/ Mayurbhanj/ Sundargarh)

Sub: Implementation of the orders Dt. 23.02.2022 ofHon’ble High Court of Orissa
in WP(C) No.13403 of 2015 (Bipini Bihari Pradhan Frs State of Odisha and
others).

Sir/ Madam,

With reference to the subject-cited above, I am directed to say that Hon’ble
Higli Court of Orissa while hearing WP(C) No.l3403 of 2015 (Bipini Bihari Pradhan
Vrs State of Odisha and others) on Dt. 23.02.2022 has issued certain orders (copy
enclosed). Sub-committees of the ‘Technical committee for formulation and
monitoring of rehabilitation programmes of cured leprosy persons’ have already been
constituted at district level.

As per the orders of the Hon’ble Court, you are requested to ensure the
following actions and submit compliance to this Department for taking further ‘
necessary action at this end for compliance of the order passed by Flon'ble Court:

a) Members of the Sub-committee are^o visit the following 11 colonies and report
their present condition within 10 days: -

i. Jamunda, Katapali, Bargaon in Bargarh
ii. Gandhi Pali, Nayabazar, Cuttack

iii. Neheru Pali, Nayabazar, Cuttack
Gandhi Nagar Colony, J.K.Road, Jajpur

India Ashram Kulemura, Beheramal, Jharsuguda
vi. Saraswati Colony, Baripada, Mayurbhanj
vii. Durgapur-B, Colony, Malgodam, Rourkela, Sundargarh
viii. Ramakrushnapalli, Kharvel Nagar, Unit-Ill, Bhubaneswar, Khordha

Jaganaih Leprosy Colony, Mancheswar, Khordha

Dharaba^i Leprosy Colony, Jatni, Khordha

Jr Leprosy Colony, Jatni, Khordha
b)’ Implementation of tlie scheme 'An umbrella scheme for Rehabilitation of

1 / Cured Leprosy Persons' in the above-mentioned colonies in next 12 weeks. A

Additional undertaken by the same sub-Committees/personnel in the
SSEPD Department

IV.

V.

IX.

X.

•"r’ xi. f
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week beginning 9th May* 2022 to ascertain the status of the implementation of
the said scheme in the aforementioned Colonies,

c) Submission of follow-up visit reports to the Technical Committee at least
week prior to the next date of hearing of this case.

one

Funds may be available under relevant scheme placed in the year 2020-

21 and 2021-22. Further, funds available under SAHAYA and BBSA may also

be utilized for the purpose under intimation to this Department,
/

Enel: As above.

Yours faithfully,

Additional Secret; ovemment

Memo No. 3-]
Copy along with a copy of the enclosure forwarded to concerned DSSOs for

information and necessary action.

Dt. 10-03./SSEPD .

Additional Secrei oXjovemment

r\

Additional Seiitify to Govt
SSEPD Department
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Annexure-A

No. of beneficiaries assisted with
Supportive

Money/Assis
Pre & Post

Matric

Scholarshi

No. of CLPs

identified

in the

Colony

SelfSeif-

Employm

ent Kit
/

Any Other Scheme
e.g BBSA/SAHAYA

Supply of

Aids &

Appliances

Marriage

Incentives
Help

Group
SI. Name of the Colony tance to

Parents

District
No.

P
111098165

r

4321

BBSA & SAHAYA020100703165Jamuda Bargaon ColonyBargarh

r

c' J
AddifionaJ Si» etary to Govt

SSEPO Department

t

Collector & District Magistrate
y/Bargarh'
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Ahnexure-A

No. of Beneficiaries Assisted with

Any Other

Scheme e.g.

BBSA/5AHAYA(

CLP kit

Distributed

under SAHAYA

Scheme)

Educational

KitSupportive

lyioney/Assis

tahcetb

Parents

No. bfCLPs

Identified In

the Colony

SeifSupply of

Aids and

Appliances

Pre & Post

Matrlc

Scholarship

Name of the

Colony

Self Help

Group

Distributed

under

SAHAYA

Scheme

Marriage

Incentive
EmploymentSI No. District

Kit

1 2 3 4 5 6 7 8 9 10 11 12

35
1 application

under

process for

sanction

Gandhipalli,

Naya bazar,

Cuttack

applications

under

process for

sanction

35 under

process
1 Nil474 161 1 277 121

u
<

t 37
3 1 application

under

process for

sanction

u Neherupalll,

Nayabazar,

Cuttack

applications

under

process for

sanction

37 under

process
2 Nil318 195 1 248 171

N.B.: Out of 269.no. Students enrolled during the A.Y. 2021-22 at Gandipalii & Neherupalll, 72 nos. of applications have already been collected and under process

for sanction of scholarship. Remaining 197 nos. of applications will be collected within a week for sanction of scholarship.

r  “t <^fosr(zoz7.
District Social Security Officer

Cuttack

Additional S«£i etary to Govt
SSEPD Department
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Annexure-A

No. of benef!claries assisted with

Self

employment
Any other scheme e.g.

BBSA/5AHAYA

Supportive

Money/Assista

nee to Parents

No. ofCLPs

Identified In

the colony

Marriage

Incentive

Pre& Post-

Matric

Scholarship

Self Help

Group

SI. Name of the

Colony
Supply of Aids

and appliances
District

No.
kit

The relief kft was

distributed among

the Cured Leprosy

Persons In

February'2020.The

.  livelihood kit

@5000/-will be

provided soon to :

these CLP holder

through bank

account.

'•

Gandhi Nagar

Colony;J.K.

Roadjajpur

■  :/ ..

1 Jaipur 36 Trlcycle-07 NIL NILNIL NIL NIL

1

*:
r'-'

District Social Security Officer
7&^-iaJpur.1/

Additional Sea »tary to Govt
SSEPD Department

?

-Jj,
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Compliance on all miscellaneious aspects.
Annexure-A

No. of beneficiaries assisted Tvith

Supportive

Money/
Assistance

to Parents

No.ofaPs

Identified

in the

Colony

Self-

employmen

t k\t

Supply of

Aids and

Appliances

Pre & Post-

Matrlc

Sdiolarship

Marriage

Incentive

St. Self Help

Croup

Any Other Scheme

BBSA/SAHAYA
Name of the

Colony
District

No

26 MCR

Shoes, 02

Tricycles, 04
Wheelchairs,

02 Crutches

1 (one) Group
@ Rs.50,000/-

has been

provided

No living

parents of

CLP in the

colony

23 nos. of families have been

provided Utility Kit under

SAHAYAScheme

2 (as per

admissibility)

Brundaban

Colony, Beheramal
1 0026

Jharsuguda

40 MCR

Shoes, 05

Tricycles, 06

Wheel Chairs,

03 Crutchs

No living,

parents of

CLP in the

colony

40 nos. of families are given

Utility Kit under SAHAYA

Scheme

Indira Ashram,

Kulemura

8 (as per

admissibility)
2 0 0055

COLl^efflR; JHARSUGUDA

/: {jAdditional Wiretaiy to Govt
SSEPD Departmem
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ANNEXURE-A

No. of beneficiaries assisted with
Identified

for Pre &

Post matric

Scholarshi

p(Class-V
& above)

Supportive
Money/Assi
stance to

Parents

Self-

Employ
ment Kit

identifie

d during..
Survey

S

H

P

SI District Name of the

Leprosy
Colony

No. of

CLPs

identifie
d in the

Colony

Identifie
d for

supply
of Aids

•No elf No. of

Househo

Id Kit

provided

Mar

nag

Any
Other

Scheme,

Supply
ofMCR

Footwea

rGrade-

Supply
ofMCU

Footwea

r Grade-

elp
Grou e

Ince

ntiv

e.g.
& .. BBSA/

SAHAYA

I U

Applian
cesin

BBSA

Camp

es

1 Khordha Bapuji
Lepros)'^
Colony, Jatni

13 03 00 00 00 00 30 00 01 08

2 Khordha Dharabati

00 10021400 0000Leprosy ,
Colony, Jatni

02 BBSA

Camp has

been

organized

from

30.04.202

10 08

Jagaimath
Leprosy
Colony,
Kastilgaxh,
BBSR

3 Khordha

0902007000.000000 t0735 .

2 to

05.05.202

Ramahmshna

Pally Leprosy
Colony, Sriya
Talkies Road,

Kharavel

4 . Khordha 2

0000001180100000446r> 71
3
3

Nagar, BBSR I \—^
N.B:- i) survey has been un^aken in 11 Leprosy Colonies from 30.

I

03.2022 to 05.04.2022.

/Idated.27.10.2021.
CLPs of Dharabati Leprosy Colony, Jatni on.  ii) 2 no. of Tricycle have been supplied to Additionafl^iretanr to Gbytdated.Q4.05.2022.

in respect of Dharabati & Ramakrushna
of Ramakrushna Palll Leprosy Colony on

of Wheel Chairs have been supplied to the CLPsHi) 2 no
scholarship will be given to the child of CLPs mivVPre SL Post rriatric Scholarship:-The *^®"®^**

cdlonv after production of RFT certificate by the CLPs.
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ANNEXURE-A
No. of Beneficiaries assisted witn

No. of

CLPs

identified

in the

colony

Supportivemo

ney/
Assistance to

parents

Seif-

employme

nt kit

Pre& post

Matric

Scholarship

Self Help
group .

Any other scheme e.g

BBSA/SAHAYA

Marriage

incentive
Supply of Aids and
appliances

Name of the

Colony
SI No. District

Tri- cycle-22

Wheel Chair'3

Blind Stck-2

Auxilary Crutches-

l.Catract Surgery- 24

2.Power Glass-38

3.Livelihood support of Rs.

5000/- has been provided to

55 CLP families

Saraswati

Leprosy

Colony,

Raghunathpur

, Baripada

2 -21377 18Mayurbahnj1

Hearing ald-3

OrthosiSr2

MCR shoes-38

walker-2

District Leprosy Officer
Mayurbhanj

District Social

Mayurbhanj

t

0

ry to GovtAdditional Se
SSEPO Department
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Annexure-A

No. of Beneficiaries assisted with

Supportive

money/
Assistance to

Parents

Any othei*

scheme e.g

BBSR/ SAHAYA

SelfNo. ofCLPs

identified in

the colony

Pre & Post

Matric

Scholarship

Self Help

Group

Marriage

Incentives

employme

nt kit

Supply of Aids

and appiiances

Si. Name of the

ColonyNo. District

i.Prothesis-05

jl. Orthosis-02

iii.wheel chair-05

iv. Tri-Cyde-oa

V. Robothic

Therapy- 01

Supply of

Essential

Commodities-

71 Families

5
01Durgapur-B,

Malgodam^

Rourkela

(©Rs.lOOO/-

per Child per

month)

(Rs.NilNil31 Sundargarh 233

50,000/-)

N.B- Identified for supply of Aids & appliances
l.ldentified for Prothesis-03

2.Identified for Clutches-01

3.ldentlfied for Surgical Shoes-11

CollectdV^yjlstrict Magistrate,
Sundargarh.

ly>

Additional Secrb
SSEPDDep

irytoGovL
lent
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ANNEXURE -B

No. of Rftnftficiaries Assisted with
Pension under

MBPY

Reconstructive

Surgery
Ration Card under

NFSA Scheme

PhysiotherapyHousing under Rural
Housing

SI.No

654. .321
01230108041

C,

SeAeiary to GovL
SSEPD Department

Collector & District Magistrate
s^/ Bargarh'Additional
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Annexure-' B

No. of Beneficiaries Assisted with
Pension

under

MBPY

Housing under

Rural Housing

Scheme

Pension

under NSAP

Reconstructive

Surgery
Physiotherapy

Ration Card under NFSA SchemeName of the ColonySI No.

AAY CardPHH Card

Gandhipalli, Nayabazar,
Cuttack

33026734513310368481

162Neherupalli, Nayabazar,
Cuttack

1923243166236672

District Social Security Officer
Cuttack

\cri

Additional Sk retary to Govt
SSEPD Department



Annexure-B

No. of beneficiaries assisted with

PhysiotherapyPension under MBPYSI. Housing under Rural Housing

Scheme

Reconstructive SurgeryRation Card under NF5A Scheme
No.

The Ulcer kit, MCR

Footwear & Medicine

were provided the
Health Dq^artment the
left out benefidaries

will be covered shoxtl>)
if deformity is found-

There are 39 no, of eligible
CLPs who have availed
Pension under

scheme and the left over

cases are not covered xmder

MBPY as no deformity was
found in them.

MBPY

There is no eligible
CLP for reconstructive

surgery in the colony at
present.

All homeless CLPs n^iding at
the Gandhi >3agar Colony are
not covert^ under housing

scheme as dtc land over which

are reside comes xmdex

Jangal

adnunlstxation has proposed to
set ixp houses for CLPs in the
area of Jodabara in Govt land

to cov'er them under rural

housing scheme but they have
refuse to be resetded in the
said place.

kisam.District

33 no.of households

covering 111 no.of femily
members have availed ration

card under NFSA scheme and

die left out beneficiaries will

be covered shortly after
aunthendcation of their

Aadhaar.
1

ii*
/:

DIstrla .Spdal Security Qfflrar
Jpur

Additienal SSentary to Govt
SSEPO berartnieiit

.

:.X



Annexurc-B

No. of beneficiaries assisted with

Ration

Card

under

NFSA

Scheme

Reconstr

uctive

Surgery

SI.N Name of the

Colony

Pension under

MBPY
District Housing under Rural housing scheme Physlotheraphy

o

0

As the Khata No.747/4474 Plot No.777

stand recorded fh the name of Society of Cent Ursula through l/c

Sister Reeta Dldiva, D/6. Dharamraj Decilva, Caste- Christian, No LRG

and housing has been provided. However the they were living in the
houses connstHjcted by misslonah’es. VVe have Started the process of

relocating them oh a suitable Govt, patch as per their choice

Brundaban

Colony,

Beheramal

1 23 NIL 26 NIL

Jharsuguda

14

The remaining elllgible 22 nos. of family wjli be provided Housing and

LRC in 2nd phase before 5th May 2022.

(N.B:-6ut of .40 household 1 death Case and 03 nos of family have
moved in after the cut-off date, Le. 10.08.2017.)

Indira Ashram,

Kulemura
2 40 NIL 55: NIL

^^r;1harsuguCOLL DA

Mto GovtAdditional Se
SSEPD Department



ANNEXURE-B

IMo. of beneficiaries assisted with PhysiotherapyReconstructive Pension

Surgery under M
Ration Card

under NFSA

Scheme

Housing under
Rural Housing
Scheme(living
in Ajbestos
House)

Name of the Leprosy
Colony

DistrictSL
BPV

•No. -

Nil13Bapuji Lepsosy Colony,
Jatni

Dharabati Leprosy
Colony, Jatni

Jagarmath Leprosy
Colony, Rasulgarh, BBSR
Ramakrushna Pally

Leprosy Colony, Siiya
Talldes Road, Kharavel
Nagar, BBSR _

NilKhordha1- • 1313

10NilKhordha 102 07

35Nil35Khordha3 35

Khordha4 -Nil71Nil7171
i

\.
>2

Q, ,n
Id

3  :
3

3- irytoGovtAdditional
SSEPD Dejlartment

<

3 v ';

3 PS'
3

IS*.
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ANNEXURE-B
r

No. of Beneficiaries assisted with

Housing under

rural

HousingScheme

Ration card

under NFSA

Scheme

Reconstructive

Surgery

Pension under

MBPY

SI No.
Physiotherapy

1 0 77 5 77 2

^012
District Leprdsy Officer District Soci: !CI

Mayurbhanj Mayurbhanj

1

r-

SSEPO
S^taiytoGovL
nAfpartment
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Annexure-B

No. of Beneficiaries assisted with
><

Reconstructive

Surgery

Ration Card under NFSA

Scheme

Housing under Rural Housing

Scheme PhysiirtherapyPension under MBPYSI. No.

Nil94Nil176Nil1

N.B:-

l.House under Rural Housing could not made available to the CLPs since the land where they have been established their colony
does not belong to Govt. land. The land is under the administrative control of Rourkela Steel Plant. However Rouricela Municipal
Corporation, Rourkela has provided 39 nos. of Toilets in the Colony-

2. Identified for Reconstructive Surgery- OSnos. (Fit & Willing)

3. Identified for Pension- 02

4. identified for physiotherapy- 08

ColIectop8tS^i^ict Ma^ptrate,
argarh.

Additional SecreUr^to Govt
SSEPD Department




